301 CHAITRA 22, 1904 (SAKA)

12.00 hrs.

CANCELLATION OF SITTING OF
HOUSE ON 14TH APRIL 1982 ON
ACCOUNT OF DR. AMBEDKER’S

BIRTHDAY ANNIVERSARY
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MR. SPEAKER: Igs it the pleasure of
the House?
SEVERAL HON. MEMBERS: Yes.
MR. SPEAKER: Done.

DR. SUBRAMANIAM SWAMY:
(Bombay North-East): Sir, I have given

No. Sitting of House 302
on Dr. Ambedkar’'s birthday

Adjournment Motion on a matter which

affects 23 lakhs of Textile Workers in

Bombay who are on strike. This is an
important matter. What about that, Sir?
This matter has so far not been allowed
to be discussed. (Interruption).

MR. SPEAKER: It can come in some
other form. No question of Adjournment
Motion. Order please. (Interruptions)

(Interruptions)*=*
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(Interruptions)

MR. SPEAKER: Not allowed.
(Interruptions)™*

MR. SPEAKER: I am not allowing.

(Interruptions)**
MR. SPEAKER: It is not going on
record.

(Interruptions) **

MR. SPEAKER: I shall find out.
(Interruptions) **
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(Interruptions) ™ *

MR. SPEAKER: Not alloweod. I cannot
allow. Hon Membcrs have to  follow
the rules.

(Interruptions)**

MR. SPEAKER: Not allowed. Not a
single word will go on regard.

(Interruptions)™**

MR. SPEAKER: Only Papers Laid.
Nothing else. -

*#*Not recorded.



